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Godowns in Andhra andesh Details may be seen on website:
tenderwizard.com/APSWC

Sdi- Managing Director
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NOTIFICATION

In accordance with Article 151(2) of the Constitution of India, the Reports
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APRCET-Z2021

Ph.D Admnxlcms
Sai Venkateswara University, Tirugal
NﬂTIFI{:ATIDN
The rank obtained Candidates of APRCET-2021 are requested to
register for onfine web based Certificate Verification / Admission into
Pn.D Programmes from 24.03.2022 to 28.03.2022. The detailed

notification is placed in the website : htps.//sche.ap.gov.in
Date 23.03.2022 Sd/-Prot. V. Srikanth Reddy
Place : Tlrulli Convener, APRCET-2021 Admissions
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Sealed Tenders are |nmmmMeaf Units for 2022 Beedi
Leaf season in Andhra Pradesh Region as per following schedule:
NDER SCHEDULE | .
I From 3.00 PM onwards and
subseguent day if necessary.

| 1sf SALE OF BEEDI LEAF UNITS
Tenders will be accepted from 10.00
AM. to 1.00 P.M on 28/03/2022

| 2nd SALE OF UNSOLDBEEDI | From 3.00 PM. onwards on
LEAF UNITS 01/04/2022.

Tenders will be accepted from 10.00
AM to 1.00 P.M on 01/04/2022

| 3rd SALE OF UNSOLD BEEDI
LEAF UNITS

Tenders will be accepted from 10.00
A.M. to 1.00 P.M. on 06/04/2022
“Above all in the premises of "Aranya Bhavan® Office of the Pri.Chig
Conservator of Forests & Head of Forest Force, Andhra Pradesh
Nagararnpalem Guntur.
Miad Terms and Condmions of lender along wi [EETE o
a,nd Tender forms can be obtained from 23/03/2022 onwards during the
office hours on any working day from the concerned Divisional Fores
Offices, Chintur / Eluru.

From 3.00 P.M. cnwards on
06/04/2022.

Sd/- Vice Chairman & Managing Director,
A.P. Forest Development Corporation Limited, Guntu
DIPR RO.Mo.758P P/CL/Adv1/1/2021-22, Dt: 22/03/2022
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of the Comprolier and Auditor General of india relating to the Annual
Accounts (Finance and Appropriation Accounis) of Government of =
Andhra Pradesh for the year 2020-21 have been submitted 10 Hon'ble &b
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Gowernor on 22/03/2022 for tabling before the Legisiature of the State

Sd/-
$t. Deputy Accountant General (Accounts)

Wed, 23 March 2022
https://epaper.sakshi.com/c/66998553

:ﬁmcsfnﬁsmﬁoﬁ Horfdarto & \.mmé
mﬁ‘“ﬁU&] erdak Qeliley Mo, =

dhded® ol S0 |Swltm. 288 Gatng wottr Siaker S5 Sdur BT S50 JOGAS IS
T . ok 5 SeHos® Jonier oo TS,

Heses B8, wtnatd T Sy sSrOo Bor wdong a-ggagm e BoES a0srTer DeoTnd.
il S0od ::6:;&5 SrEdos® éd:&.vﬂ;d:. 36, :23-03-2022 b0/ 2R SIETH
Bhofomts. MebaBas wbab wipn dh 890 : DackoTd BBIIPA-001/IP-P01224/2018-2019111943
Bogrd Smepdm. SmSS dav Dmdo
P05 DHESS SgoRSEont Sodho ATER VISAKHAPATNAM MUNICIPAL CORPORS
Beimts. absab, 33 Sire 3oy Hhes SO UeS c L1 ..__.___J!!:_""""_._‘ll“""‘ Works Closing Dt ¢ "°
Wd:; g_w“;@&‘ L“%""%S m@ﬁg o |1 ISHTN NG 1052021 20FE Mech) DE2203.2022 ird Cal | 2 Nos | Rs.840 Lakhs 2000
Sreptidn. SndS Do Dowest g | NOSKINMENISEWAIEVIOAN: 50542 | 3 Nos | RsSisN 0 1smm 5000 mszsa?
Sorbiot o Sogget wimbmor | APSATNNG $6221 2EEVMDB021.03022 | 1 No | ReT 38182 | 21002022 | 4852012 | WASST
drdrobomdn  Dabomth. | denst 20 4 [TN.No 632021-22/SE(W-IJEE-V/DB Dt:2203-2022 | 1 No | Rs.4.30 Lakhs | 22-03-2022 | 2003.2022 | B8dpeazses

Ha r Is LW i .in For Commissioner

é&aaﬂu S, wErghe T,




16

DEMAND NOTIC

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement
of Security Interest Act, 2002 (the said Act.) read with Rule 3(1) of the Security Interest
(Enforcement) Rules, 2002 (the said Rules). In exercise of powers conferred under Section
13(12) of the said Act read with Rule 3 of the said Rules, the Authorised Officer of IIFL Home
Finance Ltd. (IIFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) has issued
Demand Notices under section 13(2) of the said Act, calling upon the Borrower(s), to repay the
amount mentioned in the respective Demand Notice(s) issued to them. In connection with above,
notice is hereby given, once again, to the Borrower(s) to pay within 60 days from the publication
of this notice, the amounts indicated herein below, together with further interest from the date(s)
of Demand Notice till the date of payment. The detail of the Borrower(s), amount due as on date

of Demand Notice and security offered towards repayment of loan amount are as under:

Guarantor(s)

Name of the Borrower(s)/

Demand Notice Date &
Amount

Description of secured asset
(immovable property)

Mr. Y Venkateswarlu,

Mrs. Rama Nagalaxmi
Venkumamba Yeleswarapu
(Prospect No 860796 &
944822)

16 Mar 2022 Prospect No.
860796 Rs.34,90,735/- (Rupees
Thirty Four Lakh Ninety Thousand
Seven Hundred Thirty Five
Only), Prospect No.944822 Rs.
3,35,772/- (Rupees three Lakh
Thirty Five Thousand Seven
Hundred Seventy Two Only)

All that piece and parcel of the
property being: RS.No.246/6, R.L.P.
No.413/2013/Vja, Plot No.8, 9, 10, 11
bearing R.S.No.246/6, Flat No.1,
Fourth floor, Block-2 measuring
993 Sq.ft, 248 Sq.Ft of Common Area
and 100 Sq.Ft of Parking,
Penamaluru Village, Vijayawada,
521137, Andhra Pradesh, India.

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
PETRON ENGINEERING CONSTRUCTION LIMITED
(In Liquidation)

CIN: L45202MH1976PLC019135

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road,
Chembur Mumbai MH 400071
Date & Time of Auction: 13.04.2022 from 11:00 A.M. to 02:00 PM.
(With unlimited extension of 5 minutes each)

Sale of Furnished Commercial Office of Petron Engineering Construction
Limited (Corporate Debtor) which is part of the Liquidation Estate formed by
the Liquidator, appointed by the Hon'ble National Company Law Tribunal,
Mumbai Bench vide order dated 23.01.2020. The sale of assets will take place
through the e-auction platform https://ncltauction.auctiontiger.net. The details
of the assets to be auctioned, their Reserve Price, EMD Amount & Incremental
Bidis giveninthe below table:

Mr. Akunuru
Nagamalleswara Rao,
Mrs. Chandrika Akunooru
(Prospect No 881674 &
922613)

19 Mar 2022 Prospect No.
881674 Rs.18,72,510/- (Rupees
Eighteen Lakh Seventy Two
Thousand Five Hundred Ten
Only) Prospect No. 92261
Rs.5,17,010/- (Rupees Five Lakh
Seventeen Thousand Ten Only)

All that piece and parcel of the
property being: Flat No.T.F-7, 3rd
Floor, Srinivasa Residency, having
plinth area of 865 sq.ft. and Common
area 125 sq.ft., RS.No. 121/6, T.F-7,
Area Measuring 2735 Sq.ft,
Ramavarampadu, Vijayawada,
Andhra Pradesh, India, 521108.

Mr. Samanthula
Srinivasarao,
Mrs. Subbalakshmi
Samanthula
(Prospect No 881668 &
944782)

19 Mar 2022 Prospect No. 881668
Rs.26,72,453/- (Rupees Twenty
Six Lakh Seventy Two Thousand
Four Hundred Fifty Three
Only), Prospect No. 944782
Rs.1,71,097/- (One Lakh Seventy
One Thousand Ninety Seven Only)

Al that piece and parcel of
the property being: RS.No.5/2,
Area Measuring 750 Sq.Ft,
NA, Yanamalakuduru, Vijayawada,
520007, Andhra Pradesh, India.

EMD Amount | Incremental
Assets Rﬁff:rge (nRs)&its | Bid
(InRs) submission Amount
timeline (In Rs.)
Furnished Commercial Office
Space located at Swastik
Chambers, Sion Trombay Road,
Chembur, Mumbai, Maharashtra - A
400071 (“the Specified location”) | 16,86,30,984/- 1’68,;?2,;100/ 1,00,000/-
23.03.2022 Orabove
For more details in relation to assets to 0'7 0'4 2022
and terms & conditions of the o
auction, please refer the Process
Document available on the website
of the Corporate Debtor:
http://petronengineering.com/liqui
dation-process/liquidation-process

If the said Borrowers fail to make payment to IIFL HFL as aforesaid, [IFL HFL may proceed
against the above secured assets under Section 13(4) of the said Act, and the applicable Rules,
entirely at the risks, costs and consequences of the Borrowers. For, further details please contact
to Authorised Officer at Branch Office: IIFL House, India Infoline Housing Finance Ltd, 2nd Floor,
Chand Imperiar Plaza, 40-1-60, Benz Circle Opp Grand Modern Super Market, Vijayawada-
520010/ or Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

Place: Vijayawada, Date: 23.03.2022  Sd/- Authorised Officer, For IIFL Home Finance Ltd

afaaa 35 @ Y  GOWLIGUDA BRANCH
P jraspepwen H.No.5-1-222 & 223, Near Flower Market,
s Jambagh, Koti, Hyderabad, Telangana-500095.

[Rule -8 (1)] POSSESSION NOTICE

Whereas, the undersigned being the Authorised Officer of Union Bank of India,
Gowliguda Branch, under the Securitisation and Reconstruction of Financial
Assets and Enforcement Security Interest Act, 2002 and in exercise of powers
conferred under Section 13(2) read with rule 9 of the Security Interest (Enforcement)
Rules, 2002 issued a demand notice dated 22.03.2010 calling upon the
Borrower/Guarantors Mr. James Uday Kumar, S/o B. Victor Rajkumar, Flat
No.G3, H No. 1-33-46/2, Plot No. 109 & 110, Sugra Complex, RTC Colony,
Trimalgherry, Secunderabad and Mr. B. Victor Rajkumar, S/o Purushottam, Flat
No.G3, H No. 1-33-46/2, Plot No. 109 & 110, Sugra Complex, RTC Colony,
Trimalgherry, Secunderabad, and guarantor Mrs. Mary Rupa Waldo Jutika, W/o
J. Bernard Waldo, R/o Plot No. 169, Ravi Colony, Trimalgherry, Secunderabad to
repay the amounts mentioned in the notices being Rs.14,23,694 (Rupees Fourteen
Lakhs Twenty Three Thousand Six hundred Ninty Four Rupees Only), and
interest, charges within 60 days from the date of receipt of the said notice.
The borrower as well as guarantors having failed to repay the amount, notice is hereby given
to the borrowers and the public in general that the undersigned has taken symbolic possession
of the properties described herein below in exercise of powers conferred on him/her under
Section 13(4) of the said Act read with rule 8 of the said rules on this 21.03.2022.
The Borrowers/guarantors attentions is invited to provisions of sub-section (8) of section
13 of the Act and are requested to tender dues within 30 days from the date of this notice
to redeem the secured asset as a last chance. After the said date bank will not entertain
any request from you and to proceed for sale of the property for recovery of dues.
The borrower/guarantors in particular and the public in general is hereby cautioned
not to deal with the properties and any dealings with the properties will be subject to
the charge of the Union Bank of India, Gowliguda Branch for the amounts
Rs.14,23,694 (Rupees Fourteen Lakhs Twenty Three Thousand Six hundred
Ninty Four Rupees Only), as of 22.03.2010 and interest and costs thereon.
Description of Inmovable Property
All that the Flat No.G3, H No. 1-33-46/2, Plot No. 109 & 110, Sugra Complex, RTC Colony,
Trimalgherry, Secunderabad, Telangana state belongs to Mr. James Uday Kumar, S/o B.
Victor Rajkumar. Which is bounded by: On the East by: Neighbour's Flat: On the West
by: Entrance & parking On the North by: Flat No.G4, On the South by: Neighbour's Flat.

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of
Furnished Commercial Office Space of Petron Engineering Construction
Limited (in Liquidation) jointly with the Furnished Commercial Office Space of
KSS Petron Private Limited (KSS), both located at the specified location on “AS
IS WHERE IS BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER THERE IS
BASIS” AND “WITHOUT RECOURSE BASIS”.

2) For more details in relation to Assets and terms & conditions of the auction,
please refer the Process Document available on the website of the Corporate
Debtor: http://petronengineering.com/liquidation-process/liquidation-
process. The prospective bidders may access the public notice and process
document in relation to assets of KSS at its process specific website i.e.
https://ksspetron.in/liquidation.html.

3) For any further information or clarification, you may please reach out to the
Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91
9667090135 or Mr. Vishal Nagpal at +91 9999944752.

For Petron Engineering Construction Limited (In Liquidation)

Sd/-

CS VineetK Chaudhary

Liquidator

In the matter of Petron Engineering Construction Limited

IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246

liquidatorpecl@vkcindia.com (process specific)

ip.vineetchaudhary@gmail.com (registered with IBBI)

Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049

Date: 23.03.2022

Place: New Delhi

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
INDOWIND ENERGY LIMITED

RELEVANT PARTICULARS

Name of corporate debtor Indowind Energy Limited

2 | Date of incorporation of corporate | 19/07/1995
debtor
8 | Authority under which corporate | RoC — Chennai

debtor is incorporated / registered

IS

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

L40108TN1995PLC032311

Date: 21.03.2022 Authorised Officer
Place: Hyderabad Union Bank of India

3

Address of the registered office
and principal office (if any) of
corporate debtor

Kothari Buildings 4th Floor, 114, M.G. Road,
Nungambakkam, Chennai-600034. TN, India.

WHAT'S
ON
PAPER
MAT TERS,

Business Standard
newspaper delivering safely
to homes and offices

For details, SMS reachbs to 57575
or email order@bsmail.in

Business Standard
Insight Out

business-standard.com

ﬂ bsindia g bsindia

6 | Insolvency commencement date | 21-03-2022
in respect of corporate debtor (Order received on 22-03-2022)
7 | Estimated date of closure of 17-09-2022

insolvency resolution process

|

Name and registration number
of the insolvency professional
acting as interim resolution
professional

Ramakrishnan Sadasivan
IBBI/IPA-001/IP-P00108/2017-18/10215

©

Address and e-mail of the interim
resolution professional, as
registered with the Board

New no. 28, Old no. 22, Menod Street, Purasawalkam,
Chennai - 600 007.
E-Mail: sadasivanr@gmail.com

10 | Address and e-mail to be used for
correspondence with the interim

|| resolution professional
11| Last date for submission of claims

New no. 28, Old no. 22, Menod Street, Purasawalkam,
Chennai - 600 007.

E-Mail: indowind.cirp@gmail.com

04-04-2022

12| Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not applicable

13 | Names of Insolvency Professionals| Not applicable
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)
14| (a) Relevant Forms and

(b) Details of authorized
representatives

are available at:

Web link: https://ibbi.gov.in/home/downloads
Physical Address: Not applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvency Resolution Process of the Indowind Energy
Limited on 21-03-2022.

The creditors of Indowind Energy Limited, are hereby called upon to submit their claims
with proof on or before 04-04-2022 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form
CA.

Submission of false or misleading proofs of claim shall attract penalties.
sd/-

Ramakrishnan Sadasivan

IBBI/IPA-001/IP-P00108/2017-18/10215

Date and Place: 23-03-2022, Chennai.

HYDERABAD | WEDNESDAY, 23 MARCH 2022 Business Standard

AASCAR FILM PRIVATE LIMITED (Under Liquidation)

CORRIGENDUM
Notice for postponement of meeting
It is hereby informed that the Stakeholders Committee meeting as directed by Hon'ble
National Company Law Tribunal, Chennai Bench which was scheduled to be held on Friday,
15th April, 2022 at 3.00 p.m. at Indian Overseas Bank, Asset Recovery Management Branch,
Third Floor, Central Office Buildings, 763, Anna Salai, Chennai— 600002 as published in this
newspaper on 12th March, 2022 is hereby postponed for operational convenience as
mentioned below:

Date and Day
Venue

18th April, 2022 - Monday | Time : 11.00 a.m.
Indian Overseas Bank, Asset Recovery Management Branch,
Third Floor, Central Office Buildings, 763, Anna Salai, Chennai-600 002

Rest all the terms remain the same. Sd/-
Chandramouli Ramasubramaniam

(C. Ramasubramaniam)

Liquidator, AASCAR FILM PRIVATE LIMITED (+91 98840 68292)

NOTICE FOR CHANGE OF OFFICE ADDRESS

POONAWALLA HOUSING FINANCE LIMITED

Date: 23.03.2022

(FORMERLY KNOWN AS MAGMA HOUSING FINANCE LIMITED)
Registered Office : 602, 6t Floor, Zero One IT Park, Survey No. 79/1
Ghorpadi, Mundhwa Road, Pune - 411036, Maharashtra

CIN : U65922PN2004PLC208751

Tel: +91 202 67808091 o Website : www.poonawallahousing.com

POONAWALLA
HOUSING

All our customer(s), policyholder(s) and public at large are hereby informed
that branch at Rajahmundry (Andhra Pradesh) will be relocated from its
present address given hereunder. The existing address will be available for a
period of 90 days from the date of this notice for any correspondence.

Old Office Address New Office Address
1st Floor, Flat No. S-1 & S-2, 79-2-9/3, | 36-7-14, 3rd Floor, Konduri Square,

Mandavalli Plaza, Tilak Road, Konduri Street, Innespeta,
Rajahmundry - 533103, Andhra Pradesh Rajahmundry- 533102

Any person(s) having any queries or unresolved issues with this branch can
contact us at the above mentioned NEW ADDRESS.
Reach us on +91-1800-266-3204 (Toll Free) or e-mail at
llahousing.com

customercar P

COOCH BEHAR PANCHANAN BARMA UNIVERSITY

PANCHANAN NAGAR, VIVEKANANDA STREET,
COOCH BEHAR - 736101, WEST BENGAL, INDIA
E-TENDER NOTICE
Tender Reference No.: F69.V2/REG/0004-22 (3”_Call)
Date: 21.03.2022
Name of Work : End to End Confidential Examination Management
Services for UG (CBCS), PG, M.Phil., Ph.D. Course Work, Advance
Diploma, Diploma and Certificate programs under regular modes along
with UG programs under 1+1+1 systems.
For details, please visit: http://wbtenders.gov.in or https:/cbpbu.ac.in/
tender-notice.php

=, Branch Medbowli, Sy. No.8, Ground Floor,
@ Besides TKR Engg. College South Gate,

o= SOUTH R. N. Reddy Nagar, Meerpet, Saroor Nagar

‘é INDIAN Bank Mandal, Distt. Rangareddy, Telangana - 500097

Email Id - br0696@sib.co.in

Gold Auction for Mortgages at Bank

Whereas, the authorized officer of The South Indian Bank
Ltd., issued Sale notice(s) calling upon the borrower to
clear the dues in gold loan availed by him. The borrower
had failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned will
conduct online auction of the gold ornaments strictly on
“As is What is Basis” & “Whatever there is Basis” &
“Without recourse Basis”. The auction will be conducted
online through https://egold.auctiontiger.net on
25/03/2022 from 12:00pm to 03:00pm for the borrower
AMULLU SRIKANTH account number
0696653000010390.
Please contact Auction Tiger on 6359575981 /6359575998
for more information.
Sd/- Manager
The South Indian Bank Ltd.

Sd/-
Registrar
sidieea
ONGC Petro additions Limited
Regd. office: 4th Floor, 35, Nutan Bharat Co-operative Housing Society Limited, R.C. Dutt Road,
oPaL Alkapuri, Vadodara- 390007, Gujarat. Ph.: 0265 6192600, CIN No.: U23209GJ2006PLC060282

E-TENDER NOTICE

ONGC Petro additions Limited (OPaL) invites : E-Tender Number :
2212C00195, Description : Rate Contract for Supply of PP woven Gusseted
sacks for Product Warehouse (PWH) at OPaL, Dahej (Contract duration-
Three Years). Tender Sale period : 23.03.2022, 0900 Hrs. to 09.05.2022, 1400
Hrs. Closing date and time for Bid Submission : 09.05.2022, 1400 Hrs.

The tender document can be downloaded from OPalL website
(www.opalindia.in). For other details of this tender including corrigendum if
any, please logon to OPalL website “www.opalindia.in”. In case of exigencies
OPaL at its option may decide to extend tender sale/bid closing/ opening
date/ time in future, which will be posted on the above referred website for
information. Bidders should regularly visit OPaL website for the latest
information in this regard.

DEMAND NOTICE

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement
of Security Interest Act, 2002 (the said Act.) read with Rule 3(1) of the Security Interest
(Enforcement) Rules, 2002 (the said Rules). In exercise of powers conferred under Section
13(12) of the said Act read with Rule 3 of the said Rules, the Authorised Officer of IIFL Home
Finance Ltd. (IIFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) has issued
Demand Notices under section 13(2) of the said Act, calling upon the Borrower(s), to repay the
amount mentioned in the respective Demand Notice(s) issued to them. In connection with above,
notice is hereby given, once again, to the Borrower(s) to pay within 60 days from the publication
of this notice, the amounts indicated herein below, together with further interest from the date(s)
of Demand Notice till the date of payment. The detail of the Borrower(s), amount due as on date
of Demand Notice and security offered towards repayment of loan amount are as under:

Name of the Borrower(s)/ | Demand Notice Date Description of secured asset
Guarantor (s) & Amount (immovable property)

19 Mar 2022 All that piece and parcel of the property
Rs.8,41,437/- (Rupees being: Do No.16/381-1, Munciple Ward-16,
: Machavaram  Sivaru, Valandapalem,

Eight Lakh Forty O
Tht;?lsanz Fou:Hyun(;]reed Mach‘il‘ipatnam, Near  Water  Tank,
and Thirty Seven Only) Machilipatnam, 521001, Andhra Pradesh,

Mr. Mainampudi Nagul

Meera,

Mrs. Mainampudi Meerabhi,

Mr. Mynampudi Abbas Baba
(Prospect No 911483)

India, Admeasuring 48.88 Sq.Yds.
19 Mar 2022

All that piece and parcel of the property

Rs.2,45,642/- (Rupees |being: RS.No.25, admeasuring 1737 Sq.Ft.,

Two Lakh Forty Five |Polavaram Village, Guduru Mandalam,

Thousand Six Hundred | Polavaram, Machilipatnam, Distt. Krishna,
Forty Two Only) 521162, Andhra Pradesh, India.

Mr. Gummadi Samuel,
Mrs. Gummadi Victoriya
Rani

(Prospect No 948628)

If the said Borrowers fail to make payment to IIFL HFL as aforesaid, IIFL HFL may proceed against
the above secured assets under Section 13(4) of the said Act, and the applicable Rules, entirely at
the risks, costs and consequences of the Borrowers. For, further details please contact to Authorised
Officer at Branch Office: IIFL House, D.No.3/311, First floor, Gandhi Silks Building, Opp.VVS Grand,
Rajagari center, Machilipatnam-521001 / or Corporate Office: IIFL Tower, Plot No. 98, Udyog Vihar,
Ph-1V Gurgaon, Haryana.

Place: Machili Date: 23.03.2022  Sd/- Authorised Officer, For IIFL Home Finance Ltd

PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF M/s.Apex Meadows Private Limited

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor M/s.Apex Meadows Private Limited

2. | Date of incorporation of Corporate Debtor | 13-04-2007

3. | Authority under which Corporate Debtor is

incorporated! registered

Companies Act 1956, ROC -VIJAYAWADA

4. | Corporate identity No/ limited liability

identification No. of corporate debtor

U45400AP2007PTC053586

5. | Address of the registered office and

principal office (if any) of corporate debtor

S. No. 104/2, Opp S.B.T. Hotel, N.H.5,
Gajuwaka, Visakhapatnam, AP-530026 IN

6. | Insolvency commencement date in

respect of Corporate Debtor

22-03-2022 (Order Pronounced on
21-03-2022 and Received on 22-03-2022)

7. | Estimated date of closure of insolvency

resolution process

17-09-2022

8. | Name and registration number of the

insolvency professional acting as interim
resolution professional

Immaneni Eswara Rao
IBBI/IPA-001/IP-P01224/2018-19/11943

9. | Address and e-mail of the interim

resolution professional, as registered
with the Board

40-26-22 , Mohiddin Street Opp. BSNL
Exchange,Labbipeta ,MG Road Vijayawada
Krishna,Andhra Pradesh ,520010

Mobile : 9052000041, 9248123333

Email: ier_ca@outlook.com

o

Address and e-mail to be used for
correspondence with the interim resolution
professional

Sankalp Restructuring Private Limited,
40-26-22 , Mohiddin Street Opp. BSNL
Exchange,Labbipeta ,MG Road Vijayawada,
Krishna,Andhra Pradesh ,520010

Email: ip.apexmeadows@gmail.com

| Last date for submission of claims

06-04-2022

N

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

w

Names of Insolvency Professionals
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)

Not Applicable

S

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Weblink:
https://www.ibbi.gov.in/home/downloads
Physical Address : Not Applicable

Notice is hereby given that the National Company Law Tribunal, Amaravathi Bench has

ordered the commencement of a corporate insolvency resolution process of the

M/s.Apex Meadows Private Limited on 21st March 2022.

The creditors of M/s.Apex Meadows Private Limited, are hereby called upon to submit their
claims with proof on or before 06-04-2022 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date : 23-03-2022 Sd/- Immaneni Eswara Rao

Place : Vijayawada IBBI/IPA-001/IP-P01224/2018-2019/11943

POSSESSION NOTICE DCB BANK

(As per Appendix IV Under Sec 13(4) read with rule 8 (1) of the Security
Interest Enforcement Rules, 2002)
Whereas, the undersigned being the authorized officer of DCB Bank Limited under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (54 of 2002) and in exercise of the powers conferred under section 13(12) read
with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice U/s.
13(2) dated: 29/11/2021 calling upon the borrower(s) & Co-Borrower(s), 1) Mr. Mohd
Liagat Ali (Borrower), 3-3-70/2, Khuthiguda, Kachiguda, Hyderabad, Telangana - 500027,
Also At: Shop No. 49,50,51 Swapnalok Complex, S. D. Road, Secunderabad, Hyderabad
Telangana - 500003, 2) Romana Nehan (Co-Borrower), 3-3-70/2 Khudbiguda Kachiguda,
Hyderabad Telangana - 500027, 3) BFS Sales Corporation (Co-Borrower), Rep by : Mohd
Liagat Ali, Shop No. 49,50,51 Swapnalok Complex, S. D. Road, Secunderabad Hyderabad,
Telangana - 500003, Also At : 3-3-70/2, Khuthiguda, Kachiguda, Hyderabad, Telangana -
500027, 4) Mohammed Wajahat Ali (Co-Borrower), 3-3-70/2 Khutbiguda Kachiguda,
Hyderabad Telangana - 500027 5) BFS Fashion Private Limited, (Co-Borrower), Rep by :
Mohd Liaqgat Ali, H No. 3-6-361/13 Ground Floor Street No. 20, Himayath Nagar Hyderabad
Telangana - 500029, Also At: 3-3-70/2, Khutbiguda, Kachiguda, Hyderabad, Telangana -
500027, 6) Naziya Kouser (Co-Borrower), 3-3-70/2 Khutbiguda Kachiguda, Hyderabad
Telangana - 500027, 7) Tehmeena Farah (Co-Borrower), 3-3-70/2 Khudbiguda Kachiguda
Hyderabad Telangana - 500027, 8) Fahmida Begum (Co-Borrower), 3-3-70/2 Khutbiguda
Kachiguda, Hyderabad Telangana - 500027, to repay the amount mentioned in the notice
being Rs. 1,80,49,686/- (One Crore Eighty Lakh Forty Nine Thousand Six Hundred Eighty Six
Rupees Only) as on 29/11/2021 and being the amount due and payable under the Loan
Account numbers : DRBLSEC00512576 & 05859000000170 along with interest and other
charges, cost etc. within 60 days from the date of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower,
guarantors and the public in general that the undersigned has taken Symbolic Possession of
the property described herein below in exercise of the powers conferred on him under sec 13
(4) of the said Actread with rule 8 of the said Rules on this the 22nd day of March 2022.
The borrower in particular and the public in general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the DCB Bank
Limited for an amount of Rs. 1,80,49,686/- along with accrued interest and other charges,
costetc.,

SCHEDULE OF THE PROPERTY
Allthat the House Bearing Municipal No. 3-3-70/2, Admeasuring 357 Sq. Yards equivalent to
297.45 Square Meters situated at Khudbiguda, Hyderabad and Bounded by : North: House
of Neighbor, South: Road, East: House of Neighbors, West: Prabhat Theatre.
Date : 23/03/2022 For DCB Bank Limited
Place: Hyderabad Authorised Officer

POSSESSION NOTICE DCB BANK

(As per Appendix IV Under Sec 13(4) read with rule 8 (1) of the Security
Interest Enforcement Rules, 2002)
Whereas, the undersigned being the authorized officer of DCB Bank Limited under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (54 of 2002) and in exercise of the powers conferred under section 13(12) read
with rule 3 of the Security Interest Enforcement) Rules, 2002 issued a Demand Notice Uys.
13(2) dated: 03/12/2021 calling upon the borrower(s) & Co-Borrower(s), 1) M/S.
Venkateshwara Enterprises (Borrower), Rep. by. Annam Srinivas Prasad, H No. 3-5-
344 Kotagally, Nizamabad -503001 2) Mr. Annam Srinivas Prasad (Co- Borrower), H No. 3-
5-344, Kotagally, Nizamabad - 503001, 3) Mrs. Annam Laxmi Nirathi (Co-Borrower), H No:
3-5-344, Kotagally, Nizamabad - 503001 4) Mrs. Annam Suvarna (Co-Borrower), H No: 3-5-
344, Kotagally, Nizamabad - 503001 Also at : H.No. 10-9-430, Sy.No. 1820, Sai Nagar,
Nagaram Road, Nizamabad - 503001, to repay the amount mentioned in the notice being Rs.
48,36,599.18/- (Rupees Fourty Eight Lakh Thirty Six Thousand Five Ninty Nine and Eighteen
Paisa Only) as on 03/12/2021 and being the amount due and payable under the Loan
Account numbers : 19242600000107 & 19256300000028 & 19256000000019 along with
interest and other charges, cost etc. within 60 days from the date of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower,
guarantors and the public in general that the undersigned has taken Symbolic Possession of
the property described herein below in exercise of the powers conferred on him under sec 13
(4) of the said Act read with rule 8 of the said Rules on this the 22nd day of March 2022.
The borrower in particular and the public in general is hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the DCB Bank
Limited for an amount of Rs. 48,36,599.18/- along with accrued interest and other charges,
costetc.,

SCHEDULE OF THE PROPERTY
That the existing RCC Roofed Residential Building H. No. 10-9-430, Ext: 165.55 Sq. Yards or
139.06 Sq. Mtrs, Constructed over the Open plot No. 8, lies in Sy. No. 1820, Situated at SAI
Nagar, Nagaram Road, Nizamabad and bounded by : North : Land of Manik Das, South : Plot
No. 7 of V.R. Chary, East: 20”.0" Wide Road, West : PlotNo. 1.
Date:23/03/2022
Place: Nizamabad

For DCB Bank Limited
Authorised Officer

E Auction Sale Notice under Insolvency and Bankruptcy Code, 2016
KSS PETRON PRIVATE LIMITED
(In Liquidation)
CIN: U45400MH2007PTC234297

Regd. Off: Swastik Chambers, 6th Floor Sion Trombay Road,
Chembur Mumbai MH 400071
Date & Time of Auction: 13.04.2022 from 11:00 A.M. to 02:00 P.M.
(With unlimited extension of 5 minutes each)

Sale of Furnished Commercial Office of KSS Petron Private Limited (Corporate
Debtor) which is part of the Liquidation Estate formed by the Liquidator,
appointed by the Hon'ble National Company Law Tribunal, Mumbai Bench
vide order dated 27.12.2019. The sale of assets will take place through the e-
auction platform https://ncltauction.auctiontiger.net. The details of the assets
to be auctioned, their Reserve Price, EMD Amount & Incremental Bid is given in
the below table:

EMD Amount | Incremental
Assets R(Fe’?zre\}/e (InRs.) &its Bid
(InRs) supmis_sion Amount
timeline (InRs.)
Furnished Commercial Office
Space located at Swastik
Chambers, Sion Trombay Road,
Chembur, Mumbai, Maharashtra - | 4,37.30,565/- 43';%8:5/_ 1,00,000/-
400071 (“the Specified location”) 3.08.2022 Or above
For more details in relation to assets to 07.04.2022
and terms & conditions of the
auction, please refer the Process
Document available on the website
of the Corporate Debtor:
https://ksspetron.in/liquidation.html

Notes:

1) This Public Notice has been issued with the intent to carry out e-Auction of
Furnished Commercial Office Space of KSS Petron Private Limited (in
Liquidation) jointly with the Furnished Commercial Office Space of Petron
Engineering Construction Limited (PECL), both located at the specified
location on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS”, “WHATEVER
THERE IS BASIS” AND “WITHOUT RECOURSE BASIS”.

2) For more details in relation to Assets and terms & conditions of the auction,
please refer the Process Document available on the website of the Corporate
Debtor: https://ksspetron.in/liquidation.html. The prospective bidders may
access the public notice and process document in relation to assets of PECL at
its process specific website i.e. http://petronengineering.com/liquidation-
process/liquidation-process.

3) For any further information or clarification, you may please reach out to the
Liquidator at 011-49121644-45 or his team member, Mr. Manish Vyas at +91
9667090135 or Mr. Vishal Nagpal at +91 9999944752.

For KSS Petron Private Limited (In Liquidation)

Sd/-

CS Vineet K Chaudhary

Liquidator

In the matter of KSS Petron Private Limited

IBBI Registration No.: IBBI/IPA-002/IP-N00103/2017-18/10246
liquidatorksspetron@vkcindia.com (process specific)
ip.vineetchaudhary@gmail.com (registered with IBBI)
Address of the Liquidator registered with IBBI:

D-38, LGF (L/S), South Extension, Part-1l, New Delhi-110049

Date: 23.03.2022
Place: New Delhi

GlaxoSmithKline Pharmaceuticals Limited
Corporate Identity Number (CIN): L24239MH1924PLC001151
Dr. Annie Besant Road, Mumbai 400030 ¢ Telephone: 022-24959595
Fax: 022-24959494 « Email: askus@gsk.com « Website: www.gsk-india.com

NOTICE

Members are hereby informed that pursuant to section 110 of the
Companies Act, 2013 read with Companies (Management and
Administration) Rules, 2014, the Company has completed the
dispatch of the Postal Ballot Notice, to all the members whose name
appears on the Register of Members / List of Beneficial Owners as on
18" March 2022 (cut-off date) only by electronic mode to those
Members whose email address is registered with the Company /
Depository Participant, in compliance with the MCA Circular dated
May 5, 2020 read with circulars dated April 8, 2020, April 13, 2020,
June 15, 2020, September 28, 2020, December 31, 2020, June 23,
2021 and Circular No. 20/2021 dated December 8, 2021 issued by
the Ministry of Corporate Affairs (“MCA”) (hereinafter collectively
referred to as as “MCA Circulars”), for the following matters:

Item No. | Description of the Resolution
1 Re-Appointment of Mr. Sridhar Venkatesh
(DIN: 07263117) as a Managing Director
2 Appointment of Mr. Juby Chandy
(DIN: 09530618) as a Director
3 Appointment of Mr. Juby Chandy (DIN: 09530618)
as a Whole-time Director & Chief Financial Officer

The communication of assent or dissent of the Members would only
take place through the remote e-voting system. The Company has
engaged the services of KFin Technologies Private Limited for the
purpose of providing e-voting facility to all its members. Members are
requested to note that the voting, through e-voting mode commences
on 9.00 a.m. (IST) on Wednesday, 23" March 2022 and ends at
5.00 p.m. (IST) on Thursday, 21t April 2022. The KFin e-voting
platform would be disabled thereafter.

The Board has appointed Mr. P. N. Parikh, (Membership No. FCS
327) and failing him Ms. Jigyasa Ved (Membership No. FCS 6488) of
M/s. Parikh & Associates, Practicing Company Secretaries as
the Scrutinizer (‘Scrutinizer’) for conducting the postal ballot and
e-voting process in a fair and transparent manner.

Members whose names appear on the Register of Members / List of
Beneficial Owners as on 18" March 2022 will be considered for the
purpose of voting.

The results of the postal ballot shall be declared by the Chairperson or
any other person authorized by her, on or before 23 April 2022 and
communicated to the stock exchanges, depositories, registrar and
share transfer agents and shall also be displayed on the Company’s
website https://india-pharma.gsk.com/en-in/investors/shareholder-
information/postal-ballot/

For any queries / grievances relating to e-voting by postal ballot,
Members are requested to contact Ms. Rajitha Cholleti, Assistant
General Manager, KFin Technologies Private Limited, Selenium Tower
B, Plot No. 31 & 32, Gachibowli, Financial District, Hyderabad 500032,
or rajitha.cholleti@kfintech.com or at Toll Free no: 1800 309 4001.

For GlaxoSmithKline Pharmaceuticals Limited
Ajay Nadkarni
Vice President — Administration,

Place : Mumbai Real Estate & Company Secretary

Dated : 22" March 2022 FCS:10460
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PRODUCTION EXECUTIVE

Qlf: B.Tech / Diploma in
Electrical & Computer
Knowledge

SALES EXECUTIVE

Qlf: Any Degree.

Freshers / Experience in FMCG

TO WORK AT GAJUWAKA

0 9848046614

Enterprises,

SALES EXECUTIVE : M

Having experience in sales of mechani-
cal maintenance products to Indus-
tries. Candidate should have 2 wheeler
with good verbal / written communica-
tion skills. (who applied earlier need T
not attend). WALK IN between 10.30 |

am to 1 pm and 3.30pm to 6 pm on P | !
23-03-2022 at Metro Engineering | =—um
D.No0.48-8-19/10, Flat
No.206, Sampath Enclave, Dwara-
kanagar, Vizag, Ph. 0891-6660028.
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VEHICLES FOR SALE

25 Seated TATA Star Bus EX
24 Color: White, Fuel used:
Diesel, Non-AC Bus. Very
Less Mileage Travelled. Very
good running condition for
Sale. © 9550544463.
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CONSTRUCTION

SEPTIC TANK CLEANING
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PEOPLE
CARE

\a

C&C Home Care Services. We
Provide 12/24 Hrs. Caretakers for
Bedridden M/F Patients, Baby
Care, Nursing, Nursing Services.
© 7799533300/ 7799544400.

OLD AGE HOME

3’35{){3 o6 sow/ w089,
Sgoi, D045, Dbgets 24
fotoey SrHESER8 & g0l H¢E
FEGD  Dowwid.  deoharl,
© 96406 28899, 96406 38399.

@00

= EINAD

Classifieds

ffaaé- FH & eSS @5&
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PM.a»8o/ oodmerdS.
© 9248514644, 9676000633.
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808 53 wolr $00% SR Voo
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Eﬂ]ﬁ REAL
~> ESTATE

0628 OSFE g08B0BES
FRe  4Togem 00, Flats
200gen oD, Plots Seoo
Bodod® Ko 4den K09, Cont:
8374482518 / 7661973283.

FLAT

FOR SALE

2&3 BHK Flats for Sale in
Fully loaded gated communi-
ty Apartments at
Bakkannapalem, near D-Mart,
Madhurawada. ® 9381623716.

Viman Nagar, 2BHK Ready to
occupy, S/N facing available,
500 Mitrs to Highway. Lift,
carparking, generator. PH:
6301028809, 9866955325.

SIRIPURAM

3BHK 1480 Sft. Ground
Floor Flat adjacent to
Daspalla Layout, Old BJP
Office Road End. No
Brokers © 9849762274.

SUJATHANAGAR

058658 *amSSE o
St BRTS 6ec% 09 85
§rdos am B-098 Sowh (2&3
BHK) VMRDA- RERA ejrs&)®
& exgo§ &5, © 9888173456.

GENERAL

New 2BHK 1050 S/F Ready
to Occupy Nr. to NHb
Kurmannapalem 100% Vasthu &
Quality. Bank Loan Facility. Direct
Builder Flats Ph: 9666790845.

HOUSE

FOR SALE

blogo? Jpd &, e

08203085 @0y, 125K
10005ft. o&® & 13%u 1100
Sft.os® bbege®n. Ct: ares
© 9393312244.

LAND

FOR SALE

Open Plot 57 sq.yds for

sale near Amaravathi
hotel dabagardens
Contact Shankar:

7331103311, 9985588080.

PLOT
FOR SALE

ANANDAPURAM

**Anandapuram, R.Tallavalasa,
500 Mts. from NH. N/E Corner &
E/F 200&267, Db'side Tirumala
School. Spot Reg. Loans ©
8885506899 / 8688926789.

©H0ENC0 TTH Srorg s
By FEHY  BHEYAHS
Vuda Seess® Plots
@HS®  EoH. 1668wt
6&?@&’15 FEK) 08
6%@&5 Fhen &ddo. &
6pb 30 s’y b
DOEFH) 08 SrEh. Sof:-
8883375999.

sdodYso  =oESE e
600Snesn ée;o E/F 30" Feet
Sscécgéu 308 eaéaés”méé)
goch., K=o 11000/- &°
éfl)&d&)éo@ ®© 9912104143.

ATCHYUTAPURAM

oly@od’ 85 oged 473
Mo VUDA ¢ East
Facing 60 en 68® 3d e
Constructiond  gech.  @8§
FE5 &3 Cont: 9494043456,

BHOGAPURAM

Savaravilli, Walkable to NH-
5. Book VMRDA Plot & Get
5 Grams Gold Coin! Spot
Registration. Bank Loans
avail. © 9494371119.

400 Herew 200+200

36x50), e, W/F &wod
BeoHeS, wE-1, (Ext) Nr.

Sl
Sosn © 8886444000,

KOTHAVALASA

Only Rs. 5,500/- Vuda Plots
N/E & N/W Corners. In
Kothavalasa, Very Near to 6
line H/W Road for face.
Contact: 8121732419.

MURALINAGAR

511 sqyds, 403 sqyds,
249 sqyds sites for sale at
Madhavadhara Ph:
7207294138.

SABBAVARAM

Well developed Plots available
in Gated Community Layout
Adjacent to Educational
Hub, Sabbavaram. Contact:
8374843737.

SIMHACHALAM

N/F 300 Sq.Yds. Plot for Sale.
S.R.Puram (Near Simhachalam
Temple, Juthada Road) 45x60.
Price: 16,000/~ (48L). ©
9966995351.

VZM ROAD

Quchshced’  FTHTTwR
©8 dodos® eS8 1 KMe?
odod S §EE Domrohd
aif) ‘éwﬂw o) asodmofe
TS 0SS, © 9662635807

GENERAL

VMRDA Approved Commercial
Plots @ Atchutapuram to
Yelamanchili proposed 200ft
Main Rd. facing. Best Price.
© 7995175795, 9849789119.

COMMERCIAL SPACE FOR SALE

COMMERCIAL
SITE FOR SALE

900 Sq.Yds in
VENKATESWARA COLONY,
SHEELANAGAR.
<+ Sale Part: 80%

«+ 2 Levels Parking: GF Level
and basement level can
be provided 20% Ours

<+ Development Part: 20%

++ 2nd Bit from Main Road

< 1st Bit - Main Road
(SBI - Bldg. Our's)
Contact: 6305090151,

8247742678, 6304924838

LEASE

1450 Sft. Apt. Fully
Furnished Space for Clinics
or Office Opp. Paradise
Biryani, VIP Road. For
Lease. © 9989699936.

AKKAYYAPALEM

2400 Sft. 1st Floor with
Carparking  Adjacent to
Kailaspuram, VSP-24. 2BH 1
May 22 can occupay. Cont:
7075705590, 9866386587.

RIS e
2085 [ehate} o ne ddcires
BNORS® ) ardiy) FRE D&
Fe88cHS S @&»&Sﬁé})?ﬁé
goch. PH: 9966607040.

@)\ JOBS

Wanted Cooks
Sales Manager for Part

and

Time. Contact  for
details. ® 8919693509,
9966777772.

Mahindra Authorised Dealer
Requires for Marketing
Executives Qlf: Any,
Fixed Salary+ Incentives.
Ph: 9396689999.

Star Annapumna Restaurant
Require Staff: * North Indian
* Chinese & Tanduri Cook's.
Captain's Waiters, Cashier *
Supervisors, Cleaning Boys
& Girls. Nr. Jyoti Theatre
Ladies Gate, Dabagardens.
© 8500095550 / 9492342446.
Shortly Opening @
Kothavalasa.

Wanted Office Assistant

Male. Qlf: B.Com,
Experience in  Tally,
Computer knowledge.

Contact Cell: 9848046614.
Wanted Bike Riders: gexf/
s B8 BEbmT  aand
sl Sets 1200/- Soargosod.
wgs: soané S, 26 7%&)05
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